16th Punjab Legislative Assembly
Sixth (Budget) Session

List of Business
12 March 2024
1. QUESTIONS

10:00 AM

(1) Questions entered in the separate list to be asked and answers given.
2. CALLING ATTENT]

N NOTICE
M

SARDAR KULJIT SINGH RANDHAWA, MLA:- to draw the attention of the Minister for Water

Resources towards need to revive the Dashmesh Canal Project in view of depleting water level
in the Dera Bassi & Rajpura areas of Dera Bassi Assembly Constituency.

2)

(No0.33)
SARDAR MANWINDER SINGH GIASPURA, MLA:- to draw the attention of the Minister for

Revenue towards non-payment of compensation to the farmers for their land acquired for
Ludhiana-Rupnagar Green Field Highway.

(No0.35)

®)

RANA INDER PARTAP SINGH, MLA:- to draw the attention of the Minister for Agriculture
towards non-availability of Maize seeds.



(No0.37)

3. LEGISLATIVE BUSINESS

(1) AMINISTER to introduce the Punjab State Election Commission (Amendment) Bill, 2024.To
move that the Punjab State Election Commission (Amendment) Bill, 2024, be taken into
consideration at once.

Also to move that the Bill be passed.
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